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Ms. Kavita Bhati, proxy counsel for 
Mr. Sumit Khandelwal, counsel for applicant. 

Ms. Kavita Bhati, proxy counsel for Mr. Sumit 

KhandE;!Iwal, counsel. for applicant,. submits that the relief 

claimed by the applicant in the Original Application has 
d.;, . 

already been granted ~the level of the respondents; 

therefore, she wants to withdraw the present Original 

Application. 

Accordingly, the Original Application is dismissed as 

withdrawn. 
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